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SL.
NO.

FORM 
NO.

ROLL NO NAME FATHER'S NAME CATEGORY

1 440003 101160253 ARUN SUKHIJA HUKAM CHAND SUKHIJA GENERAL

2 441083 101160325 VINEET KUMAR MALKHAN SINGH SC

3 440993 101160340 AJAY SRIVASTAVA C P SRIVASTAVA GENERAL

4 441604 101160347 HASAN ANZAR SUHAIL AHMED SIDDIQUI GENERAL

5 441565 101160477 GUPTA ALOK MAHESHCHANDER MAHESH CHANDER GUPTA GENERAL

6 441616 101160514 DHANANJAI RANA SUKHBEER SINGH RANA GENERAL

DATED :       26.08.2016

It is to notify that the objections to the Answer Keys in respect of Delhi Higher
Judicial Service Preliminary Examination - 2015 held on 03.04.2016 which were
invited by way of notice dated 08.04.2016 have been duly considered and it has been
found that the Answer Keys in respect of all such questions in respect of which
objections were received till 23.04.2016 are correct. All the objections are, therefore,
rejected. On the basis of performance in Delhi Higher Judicial Service Preliminary
Examination - 2015 held on 03.04.2016, the following candidates, whose roll nos. are
given below, have been shortlisted for being provisionally admitted to Delhi Higher
Judicial Service Main Examination (Descriptive) subject to verification of their
respective eligibility:-

HIGH COURT OF DELHI
SHER SHAH ROAD, NEW DELHI

RESULT OF DELHI HIGHER JUDICIAL SERVICE PRELIMINARY 
EXAMINATION - 2015 HELD ON 03.04.2016

NOTICE
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7 441767 101160642 NEERAJ SHARMA L.R. SHARMA GENERAL

8 440989 101160827 PRASHANT JAIN S. C. JAIN GENERAL

9 440109 101160849 VIKAS SHARMA VINOD HUMAR SHARMA
GENERAL PH 

(ORTHO)

10 440821 102160068 OM PRAKASH BHOLA PRASAD SINGH GENERAL

11 440331 102160069 MANVENDRA NATH SINGH THAN SINGH GENERAL

12 440752 102160135 MANISH SHARMA R P SHARMA GENERAL

13 440782 102160153 MUKESH MALIK KITAB SINGH MALIK GENERAL

14 440473 102160200 SHANTI RANJAN R.N.PRASAD SC

15 440434 102160230 DEV DUTT SOHAN LAL GENERAL

16 440655 102160303 SHIVAJI ANAND  RAMA NAND SHASTRI SC

17 440265 102160305 CHANDER KIRTI NEGI J.C.NEGI ST

18 440728 102160449 SHIV KUMAR RATTAN LAL GENERAL

NOTE :

1. Delhi Higher Judicial Service Main Examination (Descriptive) will be held on 8th
October, 2016 and 9th October, 2016 in Delhi High Court premises.

2. Shortlisted candidates are required to download their admit cards for Delhi Higher
Judicial Service Main Examination (Descriptive) from the link that would be available
on the website of this Court, i.e., www.delhihighcourt.nic.in w.e.f. 26.09.2016.
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                                                      REGISTRAR GENERAL

4. The final result of this Examination shall be subject to the outcome of CA No.
1086/2013 titled Sarv Rural & Urban Welfare Society Through its President Vs. Union
of India & Ors. , WP(C) No. 130/2016 titled 'Dharmender Rana & Ors. vs. Hon'ble High
Court of Delhi & Anr. and SLP(C) No. 14728/2016 titled Mahipal vs. High Court of
Delhi through Registrar General & Anr. pending in Supreme Court of India and WP(C)
No. 10113/2015 titled Mukesh Kumar & Ors. vs. RG, Delhi High Court & Ors. and
WP(C) No. 2828/2010 titled 'Surender Pal Singh Chauhan vs. State & Anr. pending in
Delhi High Court. 

                                                     Sd/-
                                                     (VINOD GOEL)

3. In view of the decision of this Court directing for deletion of question no. 110, 90,
58 & 10 of Question Booklet Series A, H, J & P respectively which was duly notified
vide Notice dated 08.04.2016, all the candidates have been awarded 02 marks in lieu
of the aforesaid deleted question. 
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